lrf INCOME TAX APPELLATE TRIBUNAL, INDOREi .
r’f CAUSE LIST OF DB BENCH FOR 09-FEBRUARY-2026 (MONDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID 26410326534 PASSWORD DG2025 TIMING 10:30AM
s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 908/1ND/§024 2020-21 [A) REFORM ACTIVITIES BY YOUTH SOCIETY
2 ITA 132/IND/2024 2015-16 [A] KRISHNA MOHAN CHOURASIYA
3 ITA 133/IND/2024 2016-17 [A] KRISHNA MOHAN CHOURASIYA
4 ITA 134/IND/2024 2017-18 [A] KRISHNA MOHAN CHOURASIYA B
S ITA 188/IND/2024 2012-13 [A] VIMAL TO;I: - T
6 lTTA 369/IND/2024 3017-18 [D] SH. PRAKA; CHANDRA GUPTA )
7 ITA 166/IND/2025 2019-20 [B] GLOEAL HEAVY ENGIN;EER;;G INDUSTRIES
8 CO 16/IND/2025 2019-20 [A] GLOBA:L HE;VY:ENG;NEERING INDUSTRIES -
79 ITA 171/IND/2025 2014- 2015 | [A] M/S RAS DEVCO;J PRIVATE LIMITED
10 ITA 187/IND/2025 2;15-16 [A] RAJLAXAMI DEVBUILD INDIA PRIVATE LIMITED - _
! 11 ITA 294/IND/2025 20;0-21 [A] SURENDRA SINGH PATEL -
12| TTA334/IND/2025 | 2015-16 | [A] MRS. KHADLIA BANGO
13 ITA 455/IND/2025 2023-24 [A] IGTIONAL MEDICX COLLEGE EDUCATIONAL TRUST
14 ITA 472/IND/2025 7 2020-21 [A] DEVI ANUSUNA VIDYA SANSTHAN ' _
715 ITA' 480/IND/2025 2017-18 [A] SHREERAM CONSTRUCTIONS o B _
iﬁ ITA 481/IND/2025 2013-14 [A] SHREERAM CONSTRUCTIONS
17 ITA 623/IND/2025 2021-25 [A] ZENITH DRUGS LIMITED B _
lg ITA 624/IND/2025 201;16 [A] NAGAR PALIKA NIGAM o
19 7 ITA 625/IND/2025 2011-12 [A] HEMANT BOHRA -
20 ITA 626/IND/2025 2612-13 [A] HEMANT BOHRA -
21 ITA 527/IND/20257 2013-14 [A] HEMANT EOHRA .
22 ITA 630/IND/2025 2012-2013 | [A] MAMTA UPPADHYAY o
23 ITA 631/IND/2025 2011-12 [A] NILESH JAIN o
124 ITA 377/IND/2025 2011-12 {A] RAJESH GOURISHANKAR
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1 | rma | 386 | 1nd | 2025 | 2O |[A] JITENDRA ARYA DB
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INCOME TAX APPELLATE TRIBUNAL, INDORE

T~

—
CAUSE LIST OF DB BENCH FOR 10-FEBRUARY-2026 (TUESDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M., JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID 26410326534 PASSWORD DG2025 TIMING 10:30AM _
st | Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 412/IND/2023 2010-11 [D] K.K. PATEL FINANCE LIMITED
2 ITA 282/IND/2024 2008-09 [D] KK PATEL FINANCE LIMITED
3 ITA 488/IND/2024 2009-10 [A] K.K. PATEL FINANCE LTD.
4 ITA 268/IND/2024 2014-2015 | [A] MADHURI CHOUDHARY
S TTA 383/IND/2024 2012-13 [A] APURVA LIFESTYLE TRADELINK (INDIA) PRIVATE LIMITED
6 TTA 550/IND/2024 2013-14 [A] SUBHASH CHANDRA AGTRAWAL
7 ITA 638/IND/2024 2016-17 [A] DEEPAK MANGAL
8 ITA 84/IND/2025 2015-16 [A] ARCHANA SHAH
9 ITA 268/IND/2025 2017-18 [A] SARASWATI VIDYA MANDIR UMV
10 ITA 299/ INDZZOéS 2021-22 [A] PRA{HMIK KRASI SAKH SAHK; RI SAMITI MARYADIT SAKHTALI
11 ITA 34411ND/2025 2021-22 [D] AGROH TOLL HEGHW;\YS PRIVATE LIMITED
12 }TA 398/IND/20}5 2015-16 [D] RAJESH LALWANI
13 ITA 471/IND/2025 2018-19 [A] NATR]\J PROTEINS LIMITED
14 T&SIB/;ND/ZOZS 2016-2017 [A] KAMLESH MOTWANI 7 )
15 ITA 636/IND/ 20%5 2017-18 [A] AKHILESH PARM?R R
16 ITA 638/IND/20é5 2015-16 i [A] GOVIND GARGi i
17 ITA G39/IKD/2025 2015-716 [D] M/S M. P. STATE INDUSTRIAL DEVE[OPMENT CORPORATIO; LTD. }
18 ITA 640/IND/2025 2018-19 [A] STAR DWELLINGS PRIVATE LIMI:FED
lé ITA 641/IND/2025 2016-17 [A] RANVEER SINGH SURYAWANSHI - -
20 ITA 64271ND/2025 NA [A] AKPIS FEDERATION » i
21 | 17A 644/IND/2025 NA [A] AKPIS FEDERATION - }
22 ITA 650/1;0/2025 2016-17 H [A:rSTAR DWELLINGS PRIVATE LIMITED -
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
| WEBEX MEETING ID 26410326534 PASSWORD DG2025 TIMING 10:30AM
srl Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA297/IND/2024 2020-21 | [D] DEVI SHAKUNTALA THAKARAL CHARITABLE FOUNDATION
2 | IT(SS)A 33/IND/2024 | 2013-14 | [A] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION
3 | IT(SS)A 34/IND/2024 | 2014-15 | [A] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION
4 | IT(SS)A 35/IND/2024 | 2015-16 | [A] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION
5 | IT(SS)A36/IND/2024 |  2016-17 | [A] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION
6 | IT(SS)A37/IND/2024 | 2017-18 | [A] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION 7
7 | IT(SS)A 32/IND/2024 | 2012-13 | [A] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION
8 | IT(SS)A38/IND/2024 |  2018-19 | [A] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION B
9 | IT(SS)A 42/IND/2024 2013-14 | [D] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION )
10 | IT(SS)A 43/IND/2024 | 2014-15 | [D] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION
11 | IT(SS)A 44/IND/2024 |  2015-16 | [D] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION ) )
12 | IT(SS)A45/IND/2024 | 2016-17 | [D] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION
13 | IT(SS)A 46/IND/2024 | 2017-18 | [D] DEVI SHAKUNTALA THAKARAL CHARITABLE FOUNDATION
14 | IT(SS)A47/IND/2024 | 2018-19 | [D] DEVI SHAKUNTALA THAKRAL CHARTTABLE FOUNDATION o |
15 | IT(SS)A 41/IND/2024 | 2012-13 | [D] DEVI SHAKUNTALA THAKRAL CHARITABLE FOUNDATION
16 | ITA 33/IND/2024 2012-13 | [A] PGH INTERNATIONAL PVT LTD
17 | ITA32/IND/2024 2011-12 | [A] PGH INTERNATIONAL PVT LTD
18 | ITA317/IND/2024 2013-14 | [D] PGH INTERNATIONAL PVT. LTD.
19 | ITA718/IND/2024 2009-10 | [A] GAJE SINGH GOUD
20 | ITA 295/IND/2025 2020-21 | [A] RIDDHI SIDDHI SERVICES LTD e
21 | ITA 304/IND/2025 2015-16 | [A] SG AGRAWAL HUF
22 | ITA309/IND/2025 2015-16 | [A] SHUBHAM SHIKSHAN SAMITI
23 | ITA312/IND/2025 2018-19 | [A] ARVIND BARJATYA HUF
24| ITA 4;14/IND/2025 2011-12 | [A] ARCHANA AGRAWAL
25 | ITA 614/IND/2025 2019-20 | [A] ASHOK KUMAR JAIN
26 | ITA615/IND/2025 2020-21 | [A] ASHOK KUMAR JAIN
27 | ITA 616/IND/2025 2019-20 [ [A] SHANTA JAIN
28 | ITA 617/IND/2025 2020-21 | [A] SHANTA JAIN
29 | I7A677/IND/2025 2019-20 | [A] SHARAD CHHAIYA
30 | ITA 692/IND/2025 2020-21 [ [A] ASHOK KUMAR JAIN ]
31 | ITA279/IND/2025 2019-20 | [A] JANTA NAGRIK SAHAKARI SAKH SAMITI MARYADIT DEWAS
Assistant Registrar|
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=== IAA APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 12-FEBRUARY-2026 (THURSDAY)
' BEFOREAII.\IIODNI:I?)I;\JE'BB&AS:::;: Il:’I'IAJLOBSIJIANI, ACCOUNTANT MEMBER
. , JUDICIAL MEMBER
IN COURT ROOM 1
- _ ___WEBEX MEETING ID 26410326534 PASSWORD DG2025 TIMING 10:30AM
srl F—Appeal Number Assmt. Year Assessee Name Remarks B
1 | ITA 204/IND/2022 2018-19 | [A] SHRI ASEEN JINDAL -
2 | ITA193/IND/2023 201920 | [A] SHRI ASEEN JINDAL .
3 ITA 115/IND/2021 2016-17 | [A] CUMMINS TECHNOU.OGIA INDIA P LTD
4 | TITA 335/IND/2022 2017-18 | [A] M/S CUMMINS TECHNOLOGIES INDIA PRIVATE LIMITED
5 ITA 336/IND/2022 2018-19 [A] M/S CUMMINS TECHNOLOGIES INDIA PRIVATE LIMITED
6 ITA 12/IND/2023 2019-20 | [A] TULSYAN SECURITY SERVICE P LTD ) 7
7 ITA 65/IND/2023 2018-19 | [A] TULSYAN SECURITY SERVICE P LTD
8 ITA 99/IND/202i3 2019-20 [A] SHRI KAMLESH SEN
9 | ITA 100/IND/2023 202021 [A] SHRI KAMLESH SEN
10 | ITA 462/IND/2023 17-18 [ATSMT. REENA MATHUR B ]
11 | ITA 267/IND/2024 2015-16 | [A] VIJAY KOTHARI B
12 | ITA 328/IND/2024 2017-18 [A] M P MATSYA MAHASANGH SAHAKARI
13 | ITA 329/IND/2024 2018-19 | [A] M P MATSYA MAHAS/’KG};:SAHAKARI R
14 | ITA330/IND/2024 2020-21 | [A] M P MATSYA MAHASANGH SAHAKARI
15 | ITA 358/IND/2024 2014-15 | [A] M P MATSYA MAHASANGH SAHAKARI
16 | ITA 359/IND/2024 2015-16 | [A] M P MATSYA MAHASANGH SAHAKARI
17 | ITA 381/IND/2024 2020-21 | [A] RAMKRIPAL DWIVEDI B
18 | ITA427/IND/2024 2011-2012 | [A] RAJENDRA SINGH KHICHI
19 | ITA 584/IND/2024 2021-22 | [A] GAYATRI PARIWAR TRUST
20 | ITA904/IND/2024 2017-18 | [A] MANOJ KUMAR TIWARI
21 | ITA 906/IND/2024 2012-13 | [A] SANJAY GUPTA
22 | ITA 135/IND/2025 2017-18 | [A} S GANDHI JEWELLERY PRIVATE LIMITED
23 | ITA 140/IND/2025 2013-14 [ [A]'S GANDHI JEWELLERY PRIVATE LIMITED
24 | ITA 335/IND/2025 2015-16 | [A] SHAHANSHAH DAL MILL B
25 | ITA 391/IND/2025 2022-23 [ [A] SAGAR NUTRIMENTS PRIVATE LIMITED
2 | ITA 405/IND/2025 2015-16 s[mz ISEXQMKszEV% /\x/g\/\\/sl\xllv\l/lw THROUGH LEGAL HEIR SMT. KIRAN WASWANI &
27 | ITA 492/IND/2025 2013-14 | [A] DEEYA AGROTECH PRIVATE LIMITED
28 | ITA 494/IND/2025 2016-17 | [A] CHIEF MUNICIPAL OFFICER, NAGAR PALIKA
29 | ITA 372/IND/2025 2021-22 | [A] KAMLESH SEN
Assistant Registrar
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BEFORE SHRI BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND SHRI PARESH M. JOSHI, JUDICIAL MEMBER :

INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF

PART HEARD MATTERS
FOR 12-FEBRUARY-2026 (THURSDAY)

[ - "_PART HEARD MATTERS
Srl Appeal Number A,?Z:?’ 7 Bench Remarf(s
1 |mr(ss)A| 58 | Ind | 2024 201%9' [A] HANSRAJ JAIN DB
2 |mr(ss)A| 59 | Ind | 2024 2%%8' [A] HANSRAJ JAIN DB
3 |m(ss)a| 60 | Ind | 2024 2010 17a] HANSRAT JAIN DB
4 |mssial 61 | mna | 2024 | 235" [T HANSRAI JAIN .
s |mrs)al 62 | nd |2024] 255 |1AT HANSRAY JAIN o8
6 |m(ss)A| 63 | Ind 2024 | 293 |[A] HANSRA JAIN 0B
7 |mss)a| 64 | Ind | 2024 2‘1110' [A] SNIGDHA JAIN OB
8 |mr(ss)A| 65 | Ind | 2024 201121' [A] SNIGDHA JAIN -
o |mss)a| 66 | nd | 2024 | 2057 |[A] SNIGDHA JAIN -
10 | 1A | 542 | 1nd |2024 | 29LF |[A] HANSRAI JAIN DB
11| ma | 543 | 1nd [2024 | 295 ([A] SNIGDHA JAIN OB
12 | A | 560 | Ind |2025 | 2957 |[A] SHRI DANDI SEWA ASHRAM DB
05-Feb-2026
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